12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 37

DIVISION BENCH - II

HON'BLE MR. JUSTICE VIBHU BAKHRU
HON’'BLE MR. JUSTICE TEJAS KARIA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT,
MS .MRIDULA SHARMA (PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU]

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
55 LPA-191/2025 DR JWALA PRASAD ANAND PRAKASH
CM APPL. 14679/2025 V/s UNION OF INDIA MINISTRY OF
CM APPL. 14680/2025 CULTURE AND OTHERS.

CM APPL. 14715/2025

OTHER DETAILS OF ADVOCATES:

ANAND
PRAKASH(SRIANANDPRAKASH@GMAIL.COM)(8851801293)(PETITIONER)
SECY CULTURE(SECY-CULTURE@NIC.IN)(0)(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

AMITA SARBHA(AMITA.SARBHA7@GOV.IN)(0)(RESPONDENT)

PALLAVI PH(PALLAVIPH@CAG.GOV.IN)(0)(RESPONDENT)

RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)(0)(RESPONDENT)
SHRIVIJAYGOEL(SHRIVIJAYGOEL@GMAIL.COM)(0)(RESPONDENT)


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7
mailto:cmmridulasharma.dhc@gov.in

12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 04

DIVISION BENCH-V

HON'BLE MR.JUSTICE NAVIN CHAWLA
HON’BLE MS.JUSTICE RENU BHATNAGAR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtve5

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malhotra@dhc.nic.in

dhc.court2102@gmail.com

All counsels are requested to send their appearance through this form.

https://forms.gle/klodruPgPt5hgFQJ9

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.
Counsels are requested to fill this form only once.
The first submission shall be treated as final.

:JI-S?\AABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
69 MAT.APP.(F.C.)-106/2025 RAHUL GULATI MANASI BHUSHAN
CM APPL. 15257/2025 V/s JYOTSNA GULATI

CM APPL. 15258/2025

OTHER DETAILS OF ADVOCATES:

CHAMBER OF MANASI
BHUSHAN(CHAMBEROFMANSIBHUSHAN@GMAIL.COM)(9820518528)(PETITIONER)
REEMA (REEMA0885@GMAIL.COM)(0)(RESPONDENT)


https://delhihighcourt.webex.com/join/dhcecourtvc5
mailto:cmrajeshmalhotra@dhc.nic.in
mailto:dhc.court2102@gmail.com
https://forms.gle/k1o4ruPqPt5hgFQJ9

12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 35
HON'BLE MR. JUSTICE SAURABH BANERJEE

TO JOIN VC :

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

prakash.aggarwal@dhc.nic.in

:JI-II.EJ“I\:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

AFTER NOTICE MISC. MATTERS

53 CRL.M.C.-229/2025 NAVEEN SHARMA & ORS. ANUJ JAIN
V/s STATE OF N.C.T. OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

KAPIL :(MANGOLPURI-438/2024)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |CRL.M.C. 230/2025 FILED BY SUMIT MISHRA &
ORS. (D. OF HEARING : 2025-03-12))

P.S.-FIR NO. :(MANGOLPURI-438/2024)

HIGH COURT OF DELHI REGISTRAR (LISTING)

12.03.2025.

L1011 17777777777777777777777777777777777777777777707777777777077777777777777777777777777777777777777777777177777777
1111111


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9
mailto:prakash.aggarwal@dhc.nic.in

